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Gujarat: Woman summoned to record statement died by

suicide in police station
https://www.indiatvnews.com/news/india/qujarat-woman-summoned-to-record-
statement-died-by-suicide-police-station-2022-05-22-778482

A woman, who was summoned by cops to record her statement, died by suicide inside
a police station in Gujarat on Sunday, said police officers.

The cops have initiated an inquiry into the incident and have informed the state and
National Human Rights Commission. The woman, identified as Nayna, was in her late
20s. She was summoned by Aji Dam police station on Saturday evening to record her
statement in connection with some offense.

On Sunday morning, she requested that she be allowed to freshen up, went to the
women's toilet in the police station, and hanged herself, Deputy Commissioner of
Police, Zone-1, Praveen Kumar Meena, said.

The official also revealed that Nayna had an extra-marital affair with Mukesh, who is
arrested by the Aji Dam police under the Indian Penal Code for voluntarily causing hurt
with a dangerous weapon, and it was in this connection, that she was called for
recording her statement.

Though the process was completed around 8 pm on Saturday, the woman, feared that if
she returned home late at night, her husband will inquire and may scold her, so she
decided to stay back in the police station overnight, and in the morning, she committed
suicide.

After conducting panchnama and a primary inquiry, the body was sent for the
postmortem, the DCP said, adding a departmental inquiry will be conducted and if there
is any negligence on the part of any official, action will be taken against them.
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Woman commits suicide in Gujarat police station, probe

ordered

https://www.daijiworld.com/news/newsDisplay?news|D=960983

A married woman committed suicide in a police station in Gujarat's Rajkot early on
Sunday after she was summoned to record her statement, police said.

The Rajkot police have initiated an inquiry into the incident and have also informed the
state and National Human Rights Commission.

Nayna, who was in her late 20s, was summoned by the Aji Dam police station on
Saturday evening to record her statement in connection with some offence. On Sunday
morning, she requested that she be allowed to freshen up, went to women's toilet in the
police station, and hanged herself, Deputy Commissioner of Police, Zone-1, Praveen
Kumar Meena, said.

The official also revealed that Nayna had an extra-marital affair with Mukesh, who is
arrested by the Aji Dam police under the Indian Penal Code for voluntarily causing hurt
with a dangerous weapon, and it was in this connection, she was called for recording
her statement.

Though the process was completed around 8 p.m. on Saturday, the woman, fearing that
if she returned home late night, her husband will inquire and may scold her, so she
decided to stay back in the police station overnight, and in morning, she committed
suicide.

After conducting panchnama and a primary inquiry, the body was sent for the
postmortem, the DCP said, adding a departmental inquiry will be conducted and if there
is any negligence on the part of any official, action will be taken against them.
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Married Woman Hangs Self In Gujarat Police Station,
Departmental Inquiry Ordered

https://www.india.com/news/india/rajkot-nhrc-married-woman-hangs-self-in-qujarat-
police-station-departmental-inquiry-ordered-5406423/

In Rajkot, Gujarat, a married woman committed suicide in a police station early on
Sunday. The woman took the extreme step after she was summoned to record her
statement, said the police. The Rajkot police have initiated an inquiry into the incident
and have also informed the state and National Human Rights Commission (NHRC).Also
Read - Gujarat Woman Kills Puppy By Throwing It From 3rd Floor Of Building

The woman, identified as Nayna, was in her late 20s. Nayna was summoned by the Aji
Dam police station on Saturday evening to record her statement in connection with
some offence. On Sunday morning, she requested that she be allowed to freshen up
and went to the women’s toilet in the police station, and hanged herself, said Deputy
Commissioner of Police, Zone-1, Praveen Kumar Meena. Also Read - Ahmedabad Man
Shaves Wife's Head For Cooking Curry 'Too Salty' For Him

Nayna had an extra-marital affair with Mukesh, who is arrested by the Aji Dam police
under the Indian Penal Code for voluntarily causing hurt with a dangerous weapon, and
it was in this connection that she was called for recording her statement, said Meena.
Also Read - Ahmedabad's Zydus School For Excellence Shut After Students Test
Positive For COVID-19

Though the process was completed around 8 p.m. on Saturday, Nayna, fearing that if
she returned home late at night, her husband will inquire and may scold her, decided to
stay back in the police station overnight, and in the morning she committed suicide, say
reports.

After conducting panchnama and a primary inquiry, the body was sent for the
postmortem, the DCP said, adding a departmental inquiry will be conducted and if there
is any negligence on the part of any official, action will be taken against them.
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Woman ends liie in police stn

RAJKOT: A married woman committed suicide in a
police station in Gujarat's Rajkot early on Sunday
after she was summoned to record her statement,
police said. The Rajkot police have initiated an
inquiry into the incident and have also informed
the state and NHRC. Nayna, who was in her late
20s, was summoned by the Aji Dam police station
on Saturday evening to record her statement in
some offence. On Sunday morning, she requested
she be allowed to freshen up, went to women's
toilet in the police station, and hanged herself,
DCP Zone-1, Praveen Kumar Meena, said.
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Make citizenship to Chakma, Hajongs in Arunachal final:

Indian rights commission
https://www.tbsnews.net/world/south-asia/make-citizenship-chakma-hajongs-arunachal-
final-indian-rights-commission-424394

The National Human Rights Commission (NHRC) of India on Friday has asked the
Centre and the Arunachal Pradesh government to finalise the conferment of citizenship
rights to the eligible people of Chakma and Hajongs tribes as ordered by the Supreme
Court.

The apex court in 1996 and 2015 ruled in favour of granting citizenship to the members
of the two communities settled in Arunachal Pradesh in the 1960s after they were
displaced by a dam in East Pakistan (now Bangladesh). The Chakmas are Buddhists,
and the Hajongs are Hindus.

The NHRC issued the directive after hearing a joint complaint from the Chakma &
Hajong Elders' Forum of Arunachal Pradesh (CHEF) and the Chakma Development
Foundation of India (CDFI) on May 17. The Centre and the State government were
asked to complete the exercise within three months.

The commission said the migrants needed to be protected and their claims of
citizenship considered according to applicable procedure. It said they could not be
discriminated against in any manner pending formal conferment of citizenship rights.

The CHEF and CDFI had in their May 22 complaint with the NHRC said none of the
4,637 citizenship applications from the Chakmas and Hajongs during 1997-2003 had
been processed despite two Supreme Court's orders.

Hearings were held on 3,827 applications out of which only 1,798 were forwarded by
the State government to the Ministry of Home Affairs (MHA), but no decision was taken
in the last 26 years, the two organisations said. They cited Rule 12 the Citizenship
Rules, 2009, that requires the local authorities to forward the citizenship applications
within 120 days.

"All the 1,798 applicants had produced relevant documents such as ration cards, police
verification reports and land possession certificates. None of them had any criminal
cases against them," CHEF general secretary, Pritimoy Chakma said.

He said the applications of the original migrants were not processed while their
descendants were enrolled as voters in the frontier State.

"The registration of the complaint by the NHRC is a step in the right direction for
addressing disingenuous means adopted by Arunachal Pradesh and the Union of India
to not implement the Supreme Court judgements in the last 26 years," CDFI founder
Suhas Chakma said.
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In 2021, the CDFI had petitioned Prime Minister Narendra Modi and Rashtriya
Swayamsevak Sangh chief Mohan Bhagwat against the alleged racial profiling of
65,000 Chakmas and Hajongs and the State government's move to relocate them
outside the State through an illegal census.
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AANTE: AT AT o6 ART A =L T ASHIAT TR (613 T I
https://www.amarujala.com/uttar-pradesh/aligarh/scheduled-caste-people-hang-the-
banner-of-house-for-sale-on-the-houses-aligarh-news-ali2921787171

airaE B # W W Aqged SId k ARN F T, SfiEaSaT St 98 WETRT 9 FEA
T AATT T I AT A I VHEM [AES g F a9 dAeHT AT g, SuH qfea
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Ryifa o & ot wear o, Pes #1999 14 9% 2022 Fr =T,
HieSHT TAAT I qTH H WET FAT Kl AAATd WO, Al g0 4 T IRl war
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Gujarat News: Torie & wgfom & q@fer o & «9rrE ®ifY, 1=are; & arg o of i
AT

https://navbharattimes.indiatimes.com/state/qujarat/other-cities/woman-hanged-in-
police-station-in-rajkot-qujarat/articleshow/91728662.cms

T % IShlE 8T H Faa«ies geqT  (Gujarat News) Y &S 81 Jg7 TH
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T : AIGEAT o AT | 6T SAHAGAT, ST ST

https://www.newsnationtv.com/india/news/nooe-277359.html
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